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Indian Mining Association

1898, Shri P. C. Borooah: Will the
Minister of Steel and Mines be pleas-
ed to state:

(a) the difficulties of the mining
industry which were highlighted at
the Annual General Meeting of the
Indian Mining Association held on
the 16th March, 1965; and

(b) Government's reaction
to?

there-

The Minister of Steel and Mines
(Bhri Sanjiva Reddy): (a) and (b).
A statement giving the desired
information is laid on the Table of
the House. [Placed in Library, see
No. LT-41311’65].

12,05 hrs.

CALLING ATTENTION TO
MATTERS OF PUBLIC IMPORT-
ANCE,

(i) ROBBERY ON A TRAIN ON JHANSI-
KANPUR SECTION
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Kanpur Section (C.A.)
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Shri Raghunath Singh (Vararvasi):
We protest against this. That may
be so with his own constituency.

APRIL 2, 1965 trein on Jhansi-Kanpur 7426
Section (C.A.)
Mr. Speaker: Order, order. The

hon. Members should give him some
concessions. He is not a Minister.
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Shri Hem Barua (Gauhati): What

about the dakoos from those places
here in the House?

Shri P. R. Chakraverti (Dhanbad):
May | know whether any ex-gratia
payments have been made to the
vietims of the dacoity?

Dr. Ram Subhag Singh: There were
minor injuries. So, ther® was no
question of making any such payment.
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